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Shifting of Offices from Delhi

2384. SHRI N. K., SHEWALKAR :
Will the Minister of WORKS AND

HOUSING be pleased to state :

(a) whether Government have a plan
to delay various offices from Delbi to
some suitable place so as to avoid the
rush of population in Delhi and also for
the purpose of safety ; and

(b) if so, what is the programme ?

THE DEPUTY : MINISTER IN THE
MAINISTRY OF WORKS AND HOUS.
ING (SHRI MOHAMMED USMAN
ARIF) : (a) and (b) Shifting of certain
Union Government Offices located in
Delhi to places outsde Delhi is under
consideration of Government.
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Funas for Ending Jaumming Cultivation

2:86. SHRI MADHAVRAO SCINDIA:
Will the Minister of AGRICULTURE be
pleased to state :

(a) whether Government have deci-
ded to raise spec al funds in the Seventh
Plan to aid the North Eastern States in
their efforts to end what is called
‘Jhumming cultivation in the region’
which posed serious ecological and
environment problem ;

(b) if so, the details thercof ; and

(v) the extent of forests cleared dur-
ing each of the last three years in connec-
tion with Jhumming cultivation and
cfforts made at the Central and Staie
Goversments’ levels to prevent it ?

THE MINISTER OF AGRICULTURE
(RAO BIRENDRA SINGH) : (a) and
(b) Government propose ro keep in view
the requirement of funds during the
Seventh Five Year Plan to tackle the
problem of shifting cultivation in the
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North-Eastern States. The broad stratepy
proposed is to wean away the shifting
cultivators from this practice through
beneficiary oriented programmes aiming
at providing alternative occupation and
economic upliftment.

(€) A siudy made by the Task Force
on Shifting Cultivation appointed by the
Ministry of Agricuiture revealed tnat
there has becn no practice in  the Stales
and Union Territories of periodicaliy
collecting information concerning shifting
culvation. However, the Task Froice
estimaled the average annual area under
shifting cultivation at 9.9 lakh hectares i
the whole country The Siales and
Union Territories of the North Eastern
Region a.count for about 3 8 lakh hec-
tares annually. The etforis made by the
Central and State Governmants to preveat
shilting cultivation are givea 1 e
uliached slalement,

Statement

Step: Taken for Control of Shifii:z Cud i-

&

vaiion Resujiing in Deforest.ation

(e) Government of India

(i) A pilot project for control of
shifting cultivation was introduced
in 19/7-78 as a Central Sector
scheme  generally covering all
States und Union Territoies for
North Lastern region, Andhra
Pradesh and Orissa. The pio-
gramme, however, was transferred
to the States affective from Ist
April, 1979 in accordance with the
decision of National Development
Council.

(i)) A Board on shifting cultivation at’
national level under the chairman-
ship of Secretary (Agriculture &
Cooperation) with membership
from all the States and Union
Territories concerned with shifting
cultivation periodically reviews the
programmes and progress. It
has last met in January, 1984,
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(i) The Government of India appoin-
ted a Task Force on shifting
cuitivation which submitted its
report in October, 198°, Based
on the recommendations made by
the Task Force and endorsed by
the Boar of Shifting Cultivation
Government of India proposé to
formulate a suitable programmc'
in the Seventh Five Year Plan.

(b)Y S.ate Government and Umon [lerritories

(i) While generally the development
programmes in the concerned
States and Union Territories pro-
vide income-geperating empluy-
ment as an alternative to shifting
cultivation practicer, in Tripura
and Arunacha: Pradesh special
beneficiary-oriented programmes
have been contemplatcd both for
seitlement on permanent cultiva-
tion, on plantation crops, and
o.her avocations like pisciculture,
piggery etc.

(ii) The North Eastern Council also
conceived plans and provided
funds on the above lines to assist
the States and Union Territories
of North Eastern region.

(iii) Regulations have also been for-
mulated 1n the North Eastern
States and Union Territories for
preventing shifung  cultivation
resulting in deforestation,

Drinking water Problem Villages

2337. SHRI SUNIL MAITRA : Will
the Minister of WORKS AND HOUS-
ING be pleased to state :

(a) how many villages were ascertained
as “‘problem villages” for the purpose of
drinking water at the beginning of Sikth
Plan viz. 1980 ; |

(b) how many of the. above villages
have been provided with at lcast ome
source of drinking water ;





